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IN 'l'HE C~N'IRAL ADMINISTRA'riVE TRIBUNAL, JAIPUR BENCH, JAIPUR. 

* * * 
Date of Decision= 20.6.2000 

OA 253/2000 

Chauthrnal Sharma s/o Shri Chi tar-mal, r/o 2223, Phoolganj, Na~ir•~baa (Raj.) • 

• • • Applicant 

Versus 

l. Union of India through General Manager, Western Railway, Churchgate, 

Mumbai. 

FA & CAO, Western Railway, Churchgate, Mumbai. 2. 

3. Sr.Accounts Officer (Workshop & Stores), Weste:cn Railway, SabarmaU, 

Ahmedabad. 

CORAM: 

HON'BL~-~~.S.K.AGARWAL, JUDICIAL MEMBER 

For the Applicant 

For the Respondents 

0 R DE R 

Mr.W.Wales 

PER HON'BLE MR.S.K.AGARWAL, JUDICIAL MEMBER 

Respondents 

Heard the learned couns·?l fm: the applicant on admission. 'I'he r-elief 

sought by the applicant in :his OA i.s to quash .:md .set asjde the impugned 

letter dated 7.2.2000, by whjch the applicant has, D2·2n directed to refund 

the amount of Rs.2167/- with,inter.est. 

2. The main gdevance of the applicant in this case is that no detailed 

and speaking order has been passed by the responden~s and the respondents 

hav·2 ·not supplied the calculated· sheet so as to know how the amount of 

Rs.2167/- has b::en calculated and work?d out. The l<2arned coun.=el for the 

applicant submits that the applicant wants to file representation to the 

responden'::s for redr-essal of his grievance and by giving th: necess.:~ry 

direction this OA may be disposed of. 

I 

3. In view of the submissions made befo:ce this Tribunal, respond:nt No.3 

is directed to decide/dispose o.f the representaUon, if the same is iiled by 

the applicant within 15 days from the date of passing of this order. Tho? 

representation shal~ be decided/disposed of within three month.s from the 

date of receipt of the repr-esentation by a reasoned .and speaking order 

mentioning the-details how the amount of Rs.2167/- was calculated and worked 

out. If the applicant 

representation, he shall 

reoressal of his grievance. 

feels aggrieved by the decision of the said 

b.= at liberty to appcooch thjs 'I'ribunaJ for 
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4. With the above directions, this OA is disposed of 

admission. acr~f 
t:s. K .AGARWAL) 

JUDICIAL MEMBER 
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